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Pepsico India Holdings Private Limited Vs Union Of India

Writ Petition No. 9985 Of 2008

Court: High Court For The State Of Telangana:: At Hyderabad

Date of Decision: April 3, 2024

Acts Referred:

Standards of Weights and Measures (Packaged Commodities) Amendment Rules, 2006 â€”

Rule 6#Standards of Weights and Measures (Packaged Commodities) Rules, 1977 â€” Rule

6(1)(a), 39#Standards of Weights and Measures Act, 1976 â€” Section 33, 39, 51, 63, 72, 83

Hon'ble Judges: Alok Aradhe, CJ; Anil Kumar Jukanti, J

Bench: Division Bench

Final Decision: Disposed Of
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